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ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH
OF THE NATIONAL COMPANY LAW TRIBUNAL ON 31.01.2018
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CA No. 18/ALD/2018

Sti Shubham Agarwal for the petitioner /applicant Companies. The case
is fixed for pronouncement of the order. The present Company
Application is filed as a first stage motion petition. The order in detail is

recorded separately. The Company application allowed in terms of the

detailed order.
The Company comply the direction issued by this Court. The

Company Application is allowed and finally disposed of.
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